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Present: Sh. J.R.Sbarma proxy for 	 p 
Sh. V.S.R.Krishna, counsel for applicant. 

Sh. Yogesh Sharma proxy for 
Sh. Madhav Panikar, counsel for respondents. 

MA-2561/2004 

Proxy counsel for respondents has submitted that he has instructions from 

Sh. Madhav Panikar, counsel for respondents to withdaw this application. 

-4 	Counsel for applicant does not oppose the request. 	MA is dismissed as 

withdrai. 
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